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abb' ) 197 -79) had gone into th 
war ing of th A and the SRB at 
gtea length and had m de everal re .. 
commendations to improve fltrther the 
working a the T A . All the e recom-
mend tions ere a cepted by the Gov-
ernment e 'ecpt for two. The e two r· 
commendation related to:-(j conver-
sion of CAR into a tatutory body and 
(U) entru ting the recruitment functions 
of the leAR to the PSC. The Cabinet 
has decided that · RB hould continue 
to fun tion a it r cruiting agency ub .. 
je t to certain reforms in the light of pa t 
e perience. There is, therefore, no nece -
sity to reorgani. e either the TeAR 01;" ' the 
A RH further at this stage. 

ational Dairy Develoyment BO.:ird 

2323. HRI VI HVANATH SHAR. 
MA: Will the Mini ter of GRlCUL-
TUR - be pleased to , tate: 

(a) wh ther DDB iIDC were created 
to set up dairy pro.ject (clattle feed plant 
under O.F.T. & 1) under Anand oopera· 
tive pattern and if , 0, the detail of 
variolls project et up in .rates and 
-ea. on for non-implementation thereof; 

(b) whether DDB jIDC ha failed to 
ere te cooperative dairie in Delhi, a1-
cutta/Lu know iPatna and is taking over 
and funning several State nlant djTec~ 
tJy; 

(c) whether NDDB a regi tered ociety 
. is not authori d to undertake commer-

cial "" rk and if '0 the rea ons fOT non-
obs r allce of the 'e basic principle ; and 

(d) whether NDDB is interfering in 
the day-to-day work of IDC and prevent .. 
ing it from running Foot & Mouth Vac-
cine project, Hyderabau and vegetable oil 
factory, Bha nagar to ub-serve the in-
terest . of AJ\1:{JL and otber private Guja-
rat dairies? 

TH MI STER OF TATE ) 
TH MINISTRY OF AGRICULTURE 
(8HR1 YOG NDRA fA "WANA): (a) 
The N atioJ?al Dairy Development lJoard, 
a registered society et up by the Gov-
ernment of India in 1965, provide tech-
nical engineeritl, ad isory, traini , re-

arc and q port act;yitie m mil pro-

du tion, prOCUrement, proce ing and 
mar· ting. It . the techni al rm of 
Indian Dairy orporation which w f r~ 
lTI.ed in ] 970 as the agency re. poosjble for 
providing finances fa dairy developnlent. 
The Indian Dairy CorpOr' 1il)n i whollY 
owned by Government of JnJi. t. In a-
jar task j to handle the ~, e of dairy 
product provided conunodity aid to 
India and to use the pro eed of uc 
ale for n tional dairy development pro~ 

jects, pafti 'u)'arly operation floo I pro-
gramme. It a1 0 handle the ulk pro ... 
curement of dairy rna hinery for suply 
to dairy plant , the import of xotic breed 
of dairy cattle for tud farms and bull 
mother, farm . , and export of Indian 
dairy cattle. he variou dairy plant' in 
the country have not been et up by theul. 
However, Nati nal Dairy Dey topm nt 
Bo d ha provided !providing technica 
can ultancy whi1e the IDC finance . 

(b) and (c). 1v10ther Dairie in rieth, 
and Calcutta and feeder alancing dairy 
at PHtna are being managed by ationa! 
Dairy Dr:velopment Board at the request 
of tbe co ncerned Governments. There-
fore, the que tion of taking them over 
doe not arise. National Dairy Develop-
ment Board is not undertaking any com .. 
mercial work and the above unit are be-
ing managed by them on payment 0 l.!s-
ua 1 management fee. 

(d) National Dairy Development 
Board j not interfering in the day-to-day 
working of the Indian D airy Corporation 
and jn fact th~se organisati n are work-
ing in close coordination, esp cially when 
they have a common Board of Directo 
and a common Chairman_ 

Central aid given to Government of We 
en I fOr Development 0 Town 

2324. SHRl SANAT KUMAR 
DAL: WiJl I:he Minister of WORK A 
BOV I G be plea ed to tate·: 

(a) whether any fina~ial i tance h 
been given by Government to t11 ~ 
Bengal Government for 1h development 
of various to n in that tate p ticularly 
in the back ard underban are "durin 
tb current year 0 far; 




